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Petition(s) for Special Leave to Appeal (Crl.) No(s). 2562-
2563/2018

STATE OF U.P. Petitioner (s)
VERSUS
JASVEER SINGH & ANR. Respondent (s)
Date : 10-01-2020 These petitions were called on for hearing today.
For Petitioner (s)
Mr. Sarvesh Singh Baghel, AOR
For Respondent (s)
UPON hearing the counsel the Court made the following
ORDER
ILd. Counsel for the petitioner to take fresh steps
alongwith fresh particulars of respondent No.l1l in SLP(Crl.)
No.2562/2018 within two weeks.
Service is complete on respondent No.2 in SLP(Crl.)
No.2562/2018 but none has entered appearance.
Service is complete on the sole respondent in SLP(Crl.)
No.2563/2018 but none has entered appearance.

List again on 30.3.2020.
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